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Central Government and State Government of Tamil Nadu in collaboration

with ILO launched a pilot project in the State for the purpose of reducing

vulnerability to bondage through promotion of decent work. Attempt is now being

made to replicate this approach in some other states of the country.

Mandatory registration of Job-seekers in employment exchange

2130.. SHRI AMBETH RAJAN: Will the Minister of LABOUR AND

EMPLOYMENT be pleased to state:

(a) whether Government is going to make it mandatory for all the job-

seekers across the country to register themselves in the concerned employment

exchange; and

(b) if so, the details of the modalities Government has adopted in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND

EMPLOYMENT (SHRI KODIKUNNIL SURESH): (a) No, Sir.

(b) Does, not arise.

Investment by EPFO in Equities

2131. SHRI SANJAY RAUT: Will the Minister of LABOUR AND

EMPLOYMENT be pleased to state:

(a) whether the Employees' Provident Fund Organisation is considering

investment in equities as funds earning 12 per cent annually in the National Pension

System do;

(b) how much EPFO has invested in private sector, blue chip manufacturing

companies; and

(c) how Government would ensure that 5 crore subscribes are not punished

with low returns for no fault of theirs?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND

EMPLOYMENT (SHRI KODIKUNNIL SURESH): (a) No, Sir.

(b) As on 31.10.2012, the total of Employees' Provident Fund Organisation

(EPFO) corpus invested in private sector is Rs. 26,896.54 Crore including Rs. 4.05

Crore investments in blue chip manufacturing companies.


